
Government of Jommu ond Koshmk
Flnonce Deporlmenl

Clvll Secretorlol, Jommu/ Srlnogor

NOTIFICAIION

Jommu 7rt ot Aptll,2026

S.O SB.-fn exercise of the powers conferred by sub-section (3) of section
I of the Jommu ond Koshmir Goods ond Services Tox {second Amendmenl) Acl,2O2S
(Act No. Vlll of 2025 Doted: I 'r November, 20251, the Government hereby oppoinis
the I't doy of October, 2025, os the dote on which the provisions of clouses (ii) ond
(iii) of section 2, sections 3 1o 5 ond sections Z to I 5 of the soid Act, sholl be
deemed lo hove come into force.

By order of lhe Government of UT of Jqmmu & Koshmk.

sd/-
(Shollendro Kumor),lAS
Finonciol Commissioner

(Additionol Chief Secrelory)

No. FD-ST/ I39/2025-07 doled. 07.04.2026

Copy to the:-
I . secrelory, GST council, New Derhi (ln reference to cBrc Notificotion No.l 6/2o2scl,

Dt: 17 .o9.20251.

2. All finonciol Commissioners.

3. Principol Secrelory to Hon'ble Ll. Govemor.
4 .All Principol secrelorios/Commissioner/Secrelories lo Governmenl.
5. Joinl Secr€tory, J&K, MHA, GOt, New Delhi.
6. Divisionol Commissioner, Jommu/Koshmir.
7. Commissioner, Stole Toxes Deportmenl, J&K, Jommu/Srinogor.
8. Excise commissioner, J&K. Jommu/Koshmir.
9. Addilionol Commissioner Slole Toxes (Adminisrro.tion & Enforc€menl) Jommu/Koshmir.
10. Privote Secretory lo lhe Adminislrolive Secrelory, Finonce Deporlment.
I l. lnchorge Website, Finonce Deporlmenl.
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(Mohommo Amln)J

1y Secreto ry lo the Governmeni.


